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RESERVE BANK OF INDIA
RBI/2025-26/194
A.P. (DIR Series) Circular No. 20 January 16, 2026
All Authorised Dealers,
Madam / Sir,

Export and Import of Goods and Services

The Reserve Bank has comprehensively reviewed the regulations and directions
governing export and import of goods and services, under FEMA, 1999, in consultation

with stakeholders, and issued Foreign Exchange Management (Export and Import of

Goods and Services) Regulations, 2026. The Regulations are intended to promote

ease of doing business, especially for small exporters and importers, and to empower
authorised dealers to provide quicker and more efficient service to their customers.
The Regulations will be effective from October 01, 2026. Accordingly, the instructions

contained in these directions will also be effective from the said date.

2. In exercise of the powers conferred under the Foreign Exchange Management Act,
1999 (42 of 1999), the Reserve Bank hereby directs that authorised dealers shall
ensure adherence to Foreign Exchange Management Act, 1999 (FEMA), and rules,
regulations & directions issued under FEMA, and extant Foreign Trade Policy issued
by the Government of India, while handling transactions related to export and import

of Goods and Services, including merchanting trade transactions.

3. An Authorised Dealer shall
(i) send all references to the Reserve Bank through PRAVAAH portal?.

(i) inform any doubtful transaction to the Directorate of Enforcement (DoE).

1 https://pravaah.rbi.org.in/pravaah/#/
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4. With effect from the date these directions come into force, the Master Direction —

Export of Goods and Services and Master Direction — Import of Goods and Services

and circulars listed at Annex shall stand superseded.

5. Authorised Dealers may bring the contents of the circular to the notice of their

customers/ constituents concerned.

6. The directions contained in this circular have been issued under Sections 10(4) and
11(1) of the Foreign Exchange Management Act 1999 (42 of 1999) and are without
prejudice to permission /approvals, if any, required under any other law.

7. These directions shall come into force from October 01, 2026.

Yours Sincerely,

(N. Senthil Kumar)
Chief General Manager
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Annex

A. List of Circulars superseded — Export of Goods and Services

Sl. Circular No. Subject Date
No.
1. |A.P. (DIR Series) |Foreign Exchange Management Act 1999 —| September
Circular No.12 Export of Goods and Services 9, 2000
2. |A.P. (DIR Series) |Barter Trade with Myanmar under the Indo-Myanmar| October 16,
Circular No.17 Border Trade Agreement 2000
3. |A.P. (DIR Series) |Foreign Exchange Management Act, 1999 -| March 2,
Circular No.27 Export of goods and services -Forwarder's Cargo 2001
Receipt
4. |A.P. (DIR Series) |"Write off* of unrealised export bills —|April 4, 2001
Circular No. 30 Simplification of procedure
5. |A.P. (DIR Series) |Foreign Exchange Management Act, 1999 - Export of| June 11,
Circular No.35 Goods and Services 2001
6. |A.P. (DIR Series) |Counter-Trade Arrangements with Romania August 27,
Circular No.4 2001
7. |A.P. (DIR Series) |Export of Goods and Services August 27,
Circular No.5 2001
8. |A.P. (DIR Series) |Export of Goods and Services September
Circular No.6 24, 2001
9. |A.P. (DIR Series) |Export of Goods and Services - Certification of| October 25,
Circular No.9 SOFTEX Forms 2001
10. |A.P. (DIR Series) |Export of goods & services —| January 28,
Circular No.20 Extension of period of realisation 2002
11. |A.P. (DIR Series) |Export of Goods for Exhibition / Trade Fairs outside| March 26,
Circular No.30 India 2002
12. |A.P. (DIR Series) |Export of Goods and Services -|April 1, 2002
Circular No.35 Facilities to Status Holder Exporters
13. |A.P. (DIR Series) |Foreign Exchange Management Act, 1999 —| April 12,
Circular N0.38 Export of goods and services — Reduction in value 2002
14. |A.P. (DIR Series) |Export of Goods and Services July 04,
Circular No.2 2002
15. |A.P. (DIR Series) |Export of Goods and Services —| August 14,
Circular No.10 Facilities to units in Special Economic Zones (SEZs) 2002
16. |A.P. (DIR Series) |Export of Goods and Services August 28,
Circular No.12 2002
17. |A.P. (DIR Series) |Disposal of duplicate copies of Export Declaration| September
Circular No.21 Forms 16, 2002
18. |A.P. (DIR Series) |Export of Goods and Services October 23,
Circular No.33 2002
19. |A.P. (DIR Series) |"Write-off" of unrealised export bills-| December
Circular No.61 Surrender of export incentives 14, 2002
20. |A.P. (DIR Series) |Export of Goods and Services - Facilities to Units in| April 1, 2003
Circular N0.91 Special Economic Zones (SEZs)
21. |A.P. (DIR Series) |Export of Goods and Services -|  April 26,
Circular No. 94 Export of goods on promotional grounds 2003
22. |A.P. (DIR Series) |Export of Goods and Services - Exports to|May 2, 2003
Circular N0.100  |Warehouses Abroad
23. |A.P. (DIR Series) |Supply of goods by Special Economic Zones (SEZs)| June 16,
Circular N0.105 |to Units in Domestic Tariff Area (DTA) against 2003
payment in foreign exchange
24. |A.P. (DIR Series) |Export of Goods and Services August 20,
Circular No.12 2003
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https://rbi.org.in/en/web/rbi/-/notifications/counter-trade-arrangements-with-romaniaa.p.-dir.series-circular-no.-4-august-27-2001-446
https://rbi.org.in/en/web/rbi/-/notifications/counter-trade-arrangements-with-romaniaa.p.-dir.series-circular-no.-4-august-27-2001-446
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-servicesa.p.-dir-series-circular-no.5-august-27-2001-447
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-servicesa.p.-dir-series-circular-no.5-august-27-2001-447
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-servicesa.p.-dir.series-circular-no.-6-september-24-2001-465
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-servicesa.p.-dir.series-circular-no.-6-september-24-2001-465
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-certification-of-softex-formsa.p.-dir-series-circular-no.9-october-25-2001-479
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-certification-of-softex-formsa.p.-dir-series-circular-no.9-october-25-2001-479
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-amp-services-extension-of-period-of-realisationa.p.-dir-series-circular-no.20-january-28-2002-547
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-amp-services-extension-of-period-of-realisationa.p.-dir-series-circular-no.20-january-28-2002-547
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-for-exhibition-trade-fairs-outside-indiaa.p.-dir-series-circular-no.30-march-26-2002-603
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https://rbi.org.in/en/web/rbi/-/notifications/foreign-exchange-management-act-1999-export-of-goods-and-services-reduction-in-valuea.p.-dir-series-circular-no.38-april-12-2002-625
https://rbi.org.in/en/web/rbi/-/notifications/foreign-exchange-management-act-1999-export-of-goods-and-services-reduction-in-valuea.p.-dir-series-circular-no.38-april-12-2002-625
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-servicesa.p.-dir-series-circular-no.2-july-4-2002-741
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https://rbi.org.in/en/web/rbi/-/notifications/foreign-exchange-management-act-1999-import-of-platinum-palladium-rhodium-silver-4439
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https://rbi.org.in/en/web/rbi/-/notifications/disposal-of-duplicate-copies-of-export-declaration-forms-a.p.-dir-series-circular-no.21-september-16-2002-859
https://rbi.org.in/en/web/rbi/-/notifications/disposal-of-duplicate-copies-of-export-declaration-forms-a.p.-dir-series-circular-no.21-september-16-2002-859
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https://rbi.org.in/en/web/rbi/-/notifications/-write-off-of-unrealised-export-bills-surrender-of-export-incentivesa.p.-dir-series-circular-no.61-december-14-2002-1004
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https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-export-of-goods-on-promotional-groundsa.p.-dir-series-circular-no.-94-april-26-2003-1151
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-export-of-goods-on-promotional-groundsa.p.-dir-series-circular-no.-94-april-26-2003-1151
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-exports-to-warehouses-abroada.p.-dir-series-circular-no.100-may-2-2003-1176
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-exports-to-warehouses-abroada.p.-dir-series-circular-no.100-may-2-2003-1176
https://rbi.org.in/en/web/rbi/-/notifications/supply-of-goods-by-special-economic-zones-sezs-to-units-in-domestictariff-area-dta-against-payment-in-foreign-exchange-a.p.-dir-series-circular-no.105-june-16-2003-1220
https://rbi.org.in/en/web/rbi/-/notifications/supply-of-goods-by-special-economic-zones-sezs-to-units-in-domestictariff-area-dta-against-payment-in-foreign-exchange-a.p.-dir-series-circular-no.105-june-16-2003-1220
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-servicesa.p.-dir-series-circular-no.12-august-28-2002-831
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-servicesa.p.-dir-series-circular-no.12-august-28-2002-831

25. |A.P.(DIR Series) |Opening of Foreign Currency Account in India by| September
Circular No.20 Project / 23, 2003
Service Exporter for Execution of Contract Abroad
26. |A.P. (DIR Series) |Export of Goods and Services - Payment of Claims by| September
Circular No.22 ECGC 24, 2003
27. |A.P. (DIR Series) |Export of Goods and Services -| October 3,
Circular No.26 Export of Books on Consignment Basis 2003
28. |A.P. (DIR Series) |Export of Goods and Services October 21,
Circular No.30 2003
29. |A.P. (DIR Series) |Export of Goods and Services - Project Exports October 28,
Circular No.32 2003
30. |A.P. (DIR Series) |Export of Goods and Services — Liberalisation December 5,
Circular No.40 2003
31. |A.P. (DIR Series) |Exemption from Declaration of Export of Goods and| January 31,
Circular No.61 Software 2004
32. |A.P. (DIR Series) |Export of Goods and Services - Liberalisation February 20,
Circular N0.68 2004
33. |A.P. (DIR Series) |Export of Goods by way of Gifts - Liberalisation February 20,
Circular No.73 2004
34. |A.P. (DIR Series) |Export of Goods and Services to Latin American| September
Circular No.10 Countries 13, 2004
35. |A.P. (DIR Series) |Export of Goods and Services Period of Realisation| November
Circular No.25 for Export Oriented Units (EOUs) 01, 2004
36. |A.P. (DIR Series) |Export of Goods and Services - Liberalisation - GR| January 10,
Circular No. 21 Approval for export 2006
37. |A.P. (DIR Series) |Export of Goods and Services — Extension of period| April 21,
Circular No. 31 of realization 2006
38. |A.P. (DIR Series) |Liberalisations in Project and Service Exports January 08,
Circular No. 26 2007
39. |A.P. (Dir Series) |Liberalisation of Export and Import procedures February 28,
Circular No. 33 2007
40. |A.P. (DIR Series) |Export of Goods and Services April
Circular No.37 Refund of Export Proceeds - Liberalisation 05, 2007
41. |A.P. (DIR Series) |Data on Project Export Finance June 8,
Circular No.71 2007
42. |A.P. (DIR Series) |Export of Goods and Services -l June 03,
Circular No. 49 Payments of Claims by Insurance Companies-Write 2008
off
43. |A.P.(DIR Series) |Export of Goods and Services - Realisation and| June 03,
Circular No.50 Repatriation of Export Proceeds - Liberalization 2008
44. |A.P. (DIR Series) |Export of Goods and Services- Direct Dispatch of| August 13,
Circular No.06 Shipping Documents Realisation and Repatriation of 2008
Export Proceeds — Liberalisation
45, |A.P. (DIR Series) |On-line Downloading of GR Forms March 26,
Circular No.60 2009
46. |A.P. (DIR Series) |Export of Goods and Software - Realisation and| June 30,
Circular No.70 Repatriation of Export Proceeds - Liberalisation 2009
47. |A.P. (DIR Series) |Export of Goods and Software - Realisation and| June 29,
Circular No.57 Repatriation of Export proceeds - Liberalisation 2010
48. |A.P. (DIR Series) |Export of Goods and Services - Unrealised export bills|  July 22,
Circular N0.03 — Write-off - Surrender of export incentives 2010
49. |A.P. (DIR Series) |Export of Goods and Software - Realisation and| March 31,
Circular No.47 Repatriation of Export Proceeds - Liberalisation 2011
50. |A.P. (DIR Series) |Export of Goods and Software - Realisation and| November
Circular No.40 Repatriation of Export Proceeds - Liberalisation 01, 2011
51. |A.P. (DIR Series) |“Set-off” of export receivables against import| November
Circular No. 47 payables- Liberalization of Procedure 17, 2011
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https://rbi.org.in/en/web/rbi/-/notifications/opening-of-foreign-currency-account-in-india-by-project-service-exporter-for-execution-of-contract-abroada.p.-dir-series-circular-no.20-sept-23-2003-1351
https://rbi.org.in/en/web/rbi/-/notifications/opening-of-foreign-currency-account-in-india-by-project-service-exporter-for-execution-of-contract-abroada.p.-dir-series-circular-no.20-sept-23-2003-1351
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-payment-of-claims-by-ecgca.p.-dir-series-circular-no.22-sept-24-2003-1356
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-payment-of-claims-by-ecgca.p.-dir-series-circular-no.22-sept-24-2003-1356
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-export-of-books-on-consignment-basisa.p.-dir-series-circular-no.26-oct-3-2003-1362
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-export-of-books-on-consignment-basisa.p.-dir-series-circular-no.26-oct-3-2003-1362
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-servicesa.p.-dir-series-circular-no.30-october-21-2003-1381
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-servicesa.p.-dir-series-circular-no.30-october-21-2003-1381
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-project-exportsa.p.-dir-series-circular-no.32-oct-28-2003-1389
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-project-exportsa.p.-dir-series-circular-no.32-oct-28-2003-1389
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-liberalisationa.p.-dir-series-circular-no.40-december-5-2003-1442
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-liberalisationa.p.-dir-series-circular-no.40-december-5-2003-1442
https://rbi.org.in/en/web/rbi/-/notifications/exemption-from-declaration-of-export-of-goods-and-software-a.p-dir-series-circular-no.61-1462
https://rbi.org.in/en/web/rbi/-/notifications/exemption-from-declaration-of-export-of-goods-and-software-a.p-dir-series-circular-no.61-1462
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-liberalisation-a.p-dir-series-circular-no.68-1482
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-liberalisation-a.p-dir-series-circular-no.68-1482
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-by-way-of-gifts-liberalisation-a.p-dir-series-circular-no.73-1505
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-by-way-of-gifts-liberalisation-a.p-dir-series-circular-no.73-1505
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-to-latin-american-countries-a.p.-dir-series-circular-no.-10-1906
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-to-latin-american-countries-a.p.-dir-series-circular-no.-10-1906
https://rbi.org.in/en/web/rbi/-/notifications/period-of-realisation-for-100-eous-extended-to-one-year-2003
https://rbi.org.in/en/web/rbi/-/notifications/period-of-realisation-for-100-eous-extended-to-one-year-2003
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-liberalisation-gr-approval-for-export-2705
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-liberalisation-gr-approval-for-export-2705
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-extension-of-period-of-realization-2844
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-extension-of-period-of-realization-2844
https://rbi.org.in/en/web/rbi/-/notifications/liberalisations-in-project-and-service-exports-3238
https://rbi.org.in/en/web/rbi/-/notifications/liberalisations-in-project-and-service-exports-3238
https://rbi.org.in/en/web/rbi/-/notifications/liberalisation-of-export-and-import-procedures-3291
https://rbi.org.in/en/web/rbi/-/notifications/liberalisation-of-export-and-import-procedures-3291
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-refund-of-export-proceeds-liberalisation-3398
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-refund-of-export-proceeds-liberalisation-3398
https://rbi.org.in/en/web/rbi/-/notifications/data-on-project-export-finance-3582
https://rbi.org.in/en/web/rbi/-/notifications/data-on-project-export-finance-3582
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-payments-of-claims-by-insurance-companies-write-off-4219
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-payments-of-claims-by-insurance-companies-write-off-4219
https://rbi.org.in/web/rbi/-/notifications/export-of-goods-and-services-realisation-and-repatriation-of-export-proceeds-liberalisation-4220
https://rbi.org.in/web/rbi/-/notifications/export-of-goods-and-services-realisation-and-repatriation-of-export-proceeds-liberalisation-4220
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-direct-dispatch-of-shipping-documents-realisation-and-repatriation-of-export-proceeds-liberalisation-4415
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-direct-dispatch-of-shipping-documents-realisation-and-repatriation-of-export-proceeds-liberalisation-4415
https://rbi.org.in/en/web/rbi/-/notifications/on-line-downloading-of-gr-forms-4907
https://rbi.org.in/en/web/rbi/-/notifications/on-line-downloading-of-gr-forms-4907
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-software-realisation-and-repatriation-of-export-proceeds-liberalisation-5059
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-software-realisation-and-repatriation-of-export-proceeds-liberalisation-5059
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-software-realisation-and-repatriation-of-export-proceeds-liberalisation-5749
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-software-realisation-and-repatriation-of-export-proceeds-liberalisation-5749
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-unrealised-export-bills-write-off-surrender-of-export-incentives-5885
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-unrealised-export-bills-write-off-surrender-of-export-incentives-5885
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-software-realisation-and-repatriation-of-export-proceeds-liberalisation-6317
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-software-realisation-and-repatriation-of-export-proceeds-liberalisation-6317
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-software-realisation-and-repatriation-of-export-proceeds-liberalisation-6791
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-software-realisation-and-repatriation-of-export-proceeds-liberalisation-6791
https://rbi.org.in/en/web/rbi/-/notifications/-set-off-of-export-receivables-against-import-payables-liberalization-of-procedure-6822
https://rbi.org.in/en/web/rbi/-/notifications/-set-off-of-export-receivables-against-import-payables-liberalization-of-procedure-6822

52.

A.P. (DIR Series)
Circular No.48

Mid — Sea Trans-shipment of catch by Deep Sea
Fishing Vessel

November
21, 2011

53.

A. P. (DIR Series)

Circular No.65

Foreign Exchange Management Act, 1999 -
Export of Goods and Services - Forwarder’'s Cargo
Receipt

January 12,
2012

54. |A.P. (DIR Series) |Export of Goods and Services-|February 15,
Circular No. 80 Simplification and Revision of Softex Procedure 2012
55. |A.P. (DIR Series) |Export of Goods and Services -|February 21,
Circular No.81 Receipt of advance payment for export of goods 2012
Involving shipment (manufacture and ship) beyond
one year
56. |A.P. (DIR Series) |Discontinuation of Supplying Printed GR forms by| March 30,
Circular N0.98 Reserve Bank 2012
57. |A. P. (DIR Series) |Supply of Goods and Services by Special Economic| October 23,
Circular No. 46 Zones (SEZs) to Units 2012
in Domestic Tariff Areas (DTAs) against payment in
foreign exchange
58. |A. P. (DIR Series) |Export of Goods and Services —| October 23,
Circular No. 47 Simplification and Revision of Softex Procedure 2012
59. |A.P. (DIR Series) |Export of Goods and Software - Realisation and| November
Circular No.52 Repatriation of Export Proceeds - Liberalisation 20, 2012
60. |A.P. (DIR Series) |Export of Goods and Services —| January 1,
Circular No. 66 Simplification and Revision of Softex Procedure at 2013
SEZs
61. |A.P. (DIR Series) |“Write-off” of unrealized export bills —| March 12,
Circular No. 88 Export of Goods and Services — Simplification of 2013
procedure
62. |A.P. (DIR Series) |Export of Goods and Software - Realisation and| May 20,
Circular N0.105  |Repatriation of Export Proceeds - Liberalisation 2013
63. |A.P. (DIR Series) |Export of Goods and Services - Realization and| June 11,
Circular N0.108 |Repatriation Period for Units in Special Economic 2013
Zones (SEZ)
64. |A.P. (DIR Series) |Export of Goods and Services — Project Exports June 26,
Circular N0.118 2013
65. |A.P. (DIR Series) |Export of Goods and Software - Realisation and| July 22,
Circular No.14 Repatriation of Export proceeds - Liberalisation 2013
66. |A.P. (DIR Series) |Export of Goods and Services-| September
Circular No.43 Simplification and Revision of Declaration Form for| 13, 2013
Exports of Goods/Softwares
67. |A.P. (DIR Series) |Export of Goods and Services — Project Exports September
Circular No. 51 20, 2013
68. |A.P. (DIR Series) |Export Outstanding Statement (XOS) Online Bank| October 01,
Circular No.60 wide Submission 2013
69. |A.P. (DIR Series) |Closing of Old Outstanding Bills: Export - Follow-up -| October 14,
Circular No.62 XOS Statements 2013
70. |A. P. (DIR Series) |Third party payments for export / import transactions [November 8,
Circular No.70 2013
71. |A.P. (DIR Series) |Third party payments for export / import transactions | February 4,
Circular No.100 2014
72. |A.P. (DIR Series) |Export of Goods and Services:| February 4,
Circular N0.101 |Export Data Processing and Monitoring System 2014
(EDPMS)
73. |A.P. (DIR Series) |Export of Goods and Services: |February 28,
Circular No. 109 |Export Data Processing and Monitoring System 2014
(EDPMS)
74. |A.P. (DIR Series) |Export of Goods - Long Term Export Advances May 21,
Circular N0.132 2014



https://rbi.org.in/en/web/rbi/-/notifications/mid-sea-trans-shipment-of-catch-by-deep-sea-fishing-vessel-6825
https://rbi.org.in/en/web/rbi/-/notifications/mid-sea-trans-shipment-of-catch-by-deep-sea-fishing-vessel-6825
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-forwarder-s-cargo-receipt-6934
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-forwarder-s-cargo-receipt-6934
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-simplification-and-revision-of-softex-procedure-7009
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-simplification-and-revision-of-softex-procedure-7009
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-receipt-of-advance-payment-for-export-of-goods-involving-shipment-manufacture-and-ship-beyond-one-year-7012
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-receipt-of-advance-payment-for-export-of-goods-involving-shipment-manufacture-and-ship-beyond-one-year-7012
https://rbi.org.in/en/web/rbi/-/notifications/discontinuation-of-supplying-printed-gr-forms-by-reserve-bank-7102
https://rbi.org.in/en/web/rbi/-/notifications/discontinuation-of-supplying-printed-gr-forms-by-reserve-bank-7102
https://rbi.org.in/en/web/rbi/-/notifications/supply-of-goods-and-services-by-special-economic-zones-to-units-in-domestic-tariff-areas-7638
https://rbi.org.in/en/web/rbi/-/notifications/supply-of-goods-and-services-by-special-economic-zones-to-units-in-domestic-tariff-areas-7638
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-simplification-and-revision-of-softex-procedure-7639
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-simplification-and-revision-of-softex-procedure-7639
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-software-realisation-and-repatriation-of-export-proceeds-liberalisation-7702
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-software-realisation-and-repatriation-of-export-proceeds-liberalisation-7702
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-simplification-and-revision-of-softex-procedure-at-sezs-7786
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-simplification-and-revision-of-softex-procedure-at-sezs-7786
https://rbi.org.in/en/web/rbi/-/notifications/-write-off-of-unrealized-export-bills-export-of-goods-and-services-simplification-of-procedure-7886
https://rbi.org.in/en/web/rbi/-/notifications/-write-off-of-unrealized-export-bills-export-of-goods-and-services-simplification-of-procedure-7886
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-software-realisation-and-repatriation-of-export-proceeds-liberalisation-7991
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-software-realisation-and-repatriation-of-export-proceeds-liberalisation-7991
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-realization-and-repatriation-period-for-units-in-special-economic-zones-sez-8027
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-realization-and-repatriation-period-for-units-in-special-economic-zones-sez-8027
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-project-exports-8062
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-project-exports-8062
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-software-realisation-and-repatriation-of-export-proceeds-liberalisation-8251
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-software-realisation-and-repatriation-of-export-proceeds-liberalisation-8251
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-simplification-and-revision-of-declaration-form-for-exports-of-goods-softwares-8411
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-simplification-and-revision-of-declaration-form-for-exports-of-goods-softwares-8411
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-project-exports-8449
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-project-exports-8449
https://rbi.org.in/en/web/rbi/-/notifications/export-outstanding-statement-xos-online-bank-wide-submission-8484
https://rbi.org.in/en/web/rbi/-/notifications/export-outstanding-statement-xos-online-bank-wide-submission-8484
https://rbi.org.in/en/web/rbi/-/notifications/closing-of-old-outstanding-bills-export-follow-up-xos-statements-8509
https://rbi.org.in/en/web/rbi/-/notifications/closing-of-old-outstanding-bills-export-follow-up-xos-statements-8509
https://rbi.org.in/en/web/rbi/-/notifications/third-party-payments-for-export-import-transactions-8559
https://rbi.org.in/en/web/rbi/-/notifications/third-party-payments-for-export-import-transactions-8559
https://rbi.org.in/en/web/rbi/-/notifications/third-party-payments-for-export-import-transactions-8731
https://rbi.org.in/en/web/rbi/-/notifications/third-party-payments-for-export-import-transactions-8731
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-export-data-processing-and-monitoring-system-edpms-8733
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-export-data-processing-and-monitoring-system-edpms-8733
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-export-data-processing-and-monitoring-system-edpms-8759
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-export-data-processing-and-monitoring-system-edpms-8759
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-long-term-export-advances-8890
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-long-term-export-advances-8890

75. |A.P. (DIR Series) |Export of Goods and Services — Project Exports July 22,
Circular No.11 2014
76. |A.P. (DIR Series) |Export of Goods / Software / Services - Period of| November
Circular No.37 Realisation and Repatriation of Export Proceeds - For| 20, 2014
Exporters including Units in SEZs, Status Holder
Exporters, EOUs, Units in EHTPs, STPs and BTPs
77. |A. P. (DIR Series) |Delay in Utilization of Advance Received for Exports |February 09,
Circular No.74 2015
78. |A.P. (DIR Series) |Export of Goods and Services - Project Exports April 1, 2015
Circular N0.93
79. |A.P.(DIR Series) |Exportof Goods and Services - Declaration of Exports| May 14,
Circular N0.101  |of Goods / Software 2015
80. |A.P. (DIR Series) |BEF Statement - Submission under XBRL June 18,
Circular No.110 2015
81. |A.P. (DIR Series) |Re-export of unsold rough diamonds from Special| July 02,
Circular No.1 Notified Zone of Customs without Export Declaration 2015
Form (EDF) formality
82. |A.P. (DIR Series) |Export factoring on non-recourse basis July 16,
Circular No.5 2015
83. |A.P. (DIR Series) |Software Export — Filing of bulk SOFTEX-further| November
Circular No.27 liberalisation 05, 2015
84. |A.P. (DIR Series) |Export of Goods and Services — Project Exports January 14,
Circular No. 39 2016
85. |A.P. (DIR Series) |Settlement of Export/ Import transactions in| February 4,
Circular No. 42 currencies not having a direct exchange rate 2016
86. |A.P. (DIR Series) |Grant of EDF Waiver for Export of Goods Free of Cost| March 3,
Circular No.53 2016
87. |A.P. (DIR Series) |Foreign Exchange Management (Exports of Goods| May 12,
Circular No. 68 and Services) Regulations, 2015 2016
[(1)/23(R)]
88. |A.P. (DIR Series) |Export Data Processing and Monitoring System| May 26,
Circular No. 74 (EDPMS) — Additional Modules for caution listing of 2016
exporters, reporting of advance remittance for exports
and migration of old XOS data
89. |A.P. (DIR Series) |Diamond Dollar Account (DDA) - Reporting| March 23,
Circular No.54 Mechanism 2016
90. |A.P. (DIR Series) |Export Data Processing and Monitoring System| September
Circular No. 04 (EDPMS) Issuance of Electronic Bank Realisation| 15,2017
Certificate (eBRC)
91. |A.P. (DIR Series) |Re-export of unsold rough diamonds from Special| November
Circular No. 10 Notified Zone of Customs without Export Declaration| 22,2019
Form (EDF) formality
92. |A.P. (DIR Series) |Export of Goods and Services - Realisation and| April 01,
Circular No.27 Repatriation of Export Proceeds - Relaxation 2020
93. |A.P. (DIR Series) |Export Data Processing and Monitoring System| October 09,
Circular No. 03 (EDPMS) Module for ‘Caution/De-caution Listing of 2020
Exporters’ - Review
94. |A.P. (DIR Series) |External Trade — Facilitation - Export of Goods and| December
Circular No. 08 Services 04, 2020
95. |A.P. (DIR Series) |Use of any Alternative reference rate in place of| September
Circular No.13 LIBOR for interest payable in respect of export /| 28, 2021
import transactions
96. |A.P.(DIR Series) |Export Data Processing and Monitoring System| October 01,
Circular No. 12 (EDPMS) & Import Data Processing and Monitoring 2025

System (IDPMS) — reconciliation of export /import
entries — Review of Guidelines

6



https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-project-exports-9125
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-project-exports-9125
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-software-services-period-of-realisation-and-repatriation-of-export-proceeds-for-exporters-including-units-in-sezs-status-holder-exporters-eous-units-in-ehtps-stps-and-btps-9342
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-software-services-period-of-realisation-and-repatriation-of-export-proceeds-for-exporters-including-units-in-sezs-status-holder-exporters-eous-units-in-ehtps-stps-and-btps-9342
https://rbi.org.in/en/web/rbi/-/notifications/delay-in-utilization-of-advance-received-for-exports-9556
https://rbi.org.in/en/web/rbi/-/notifications/delay-in-utilization-of-advance-received-for-exports-9556
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-project-exports-9635
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-project-exports-9635
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-declaration-of-exports-of-goods-software-9723
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-declaration-of-exports-of-goods-software-9723
https://rbi.org.in/web/rbi/-/notifications/bef-statement-submission-under-xbrl-9791
https://rbi.org.in/web/rbi/-/notifications/bef-statement-submission-under-xbrl-9791
https://rbi.org.in/en/web/rbi/-/notifications/re-export-of-unsold-rough-diamonds-from-special-notified-zone-of-customs-without-export-declaration-form-edf-formality-9916
https://rbi.org.in/en/web/rbi/-/notifications/re-export-of-unsold-rough-diamonds-from-special-notified-zone-of-customs-without-export-declaration-form-edf-formality-9916
https://rbi.org.in/en/web/rbi/-/notifications/export-factoring-on-non-recourse-basis-9945
https://rbi.org.in/en/web/rbi/-/notifications/export-factoring-on-non-recourse-basis-9945
https://rbi.org.in/en/web/rbi/-/notifications/software-export-filing-of-bulk-softex-further-liberalisation-10113
https://rbi.org.in/en/web/rbi/-/notifications/software-export-filing-of-bulk-softex-further-liberalisation-10113
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-project-exports-10223
https://rbi.org.in/en/web/rbi/-/notifications/export-of-goods-and-services-project-exports-10223
https://rbi.org.in/en/web/rbi/-/notifications/settlement-of-export-import-transactions-in-currencies-not-having-a-direct-exchange-rate-10263
https://rbi.org.in/en/web/rbi/-/notifications/settlement-of-export-import-transactions-in-currencies-not-having-a-direct-exchange-rate-10263
https://rbi.org.in/en/web/rbi/-/notifications/grant-of-edf-waiver-for-export-of-goods-free-of-cost-10297
https://rbi.org.in/en/web/rbi/-/notifications/grant-of-edf-waiver-for-export-of-goods-free-of-cost-10297
https://rbi.org.in/en/web/rbi/-/notifications/foreign-exchange-management-exports-of-goods-and-services-regulations-2015-10393
https://rbi.org.in/en/web/rbi/-/notifications/foreign-exchange-management-exports-of-goods-and-services-regulations-2015-10393
https://rbi.org.in/en/web/rbi/-/notifications/foreign-exchange-management-exports-of-goods-and-services-regulations-2015-10393
https://rbi.org.in/en/web/rbi/-/notifications/export-data-processing-and-monitoring-system-edpms-additional-modules-for-caution-listing-of-exporters-reporting-of-advance-remittance-for-exports-and-migration-of-old-xos-data-10423
https://rbi.org.in/en/web/rbi/-/notifications/export-data-processing-and-monitoring-system-edpms-additional-modules-for-caution-listing-of-exporters-reporting-of-advance-remittance-for-exports-and-migration-of-old-xos-data-10423
https://rbi.org.in/en/web/rbi/-/notifications/diamond-dollar-account-dda-reporting-mechanism-10311
https://rbi.org.in/en/web/rbi/-/notifications/diamond-dollar-account-dda-reporting-mechanism-10311
https://rbi.org.in/en/web/rbi/-/notifications/export-data-processing-and-monitoring-system-edpms-issuance-of-electronic-bank-realisation-certificate-ebrc-11119
https://rbi.org.in/en/web/rbi/-/notifications/export-data-processing-and-monitoring-system-edpms-issuance-of-electronic-bank-realisation-certificate-ebrc-11119
https://rbi.org.in/en/web/rbi/-/notifications/re-export-of-unsold-rough-diamonds-from-special-notified-zone-of-customs-without-export-declaration-form-edf-formality-11740
https://rbi.org.in/en/web/rbi/-/notifications/re-export-of-unsold-rough-diamonds-from-special-notified-zone-of-customs-without-export-declaration-form-edf-formality-11740
https://rbi.org.in/web/rbi/-/notifications/export-of-goods-and-services-realisation-and-repatriation-of-export-proceeds-relaxation-11855
https://rbi.org.in/web/rbi/-/notifications/export-of-goods-and-services-realisation-and-repatriation-of-export-proceeds-relaxation-11855
https://rbi.org.in/en/web/rbi/-/notifications/export-data-processing-and-monitoring-system-edpms-module-for-caution-de-caution-listing-of-exporters-review-11978
https://rbi.org.in/en/web/rbi/-/notifications/export-data-processing-and-monitoring-system-edpms-module-for-caution-de-caution-listing-of-exporters-review-11978
https://rbi.org.in/en/web/rbi/-/notifications/external-trade-facilitation-export-of-goods-and-services-12005
https://rbi.org.in/en/web/rbi/-/notifications/external-trade-facilitation-export-of-goods-and-services-12005
https://rbi.org.in/en/web/rbi/-/notifications/use-of-any-alternative-reference-rate-in-place-of-libor-for-interest-payable-in-respect-of-export-import-transactions-12168
https://rbi.org.in/en/web/rbi/-/notifications/use-of-any-alternative-reference-rate-in-place-of-libor-for-interest-payable-in-respect-of-export-import-transactions-12168
https://rbi.org.in/web/rbi/-/notifications/export-data-processing-and-monitoring-system-edpms-import-data-processing-and-monitoring-system-idpms-reconciliation-of-export-/import-entries-review-of-guidelines
https://rbi.org.in/web/rbi/-/notifications/export-data-processing-and-monitoring-system-edpms-import-data-processing-and-monitoring-system-idpms-reconciliation-of-export-/import-entries-review-of-guidelines

B. List of the circulars superseded — Import of Goods and Services

Sr. Circular No. Subject Date
No.
1 A.P. (DIR Series) |Foreign Exchange Management Act, 1999 August 24,
" |Circular No. 9 2000
A.P.(DIR Import of Aircraft/Aircraft Engine/ March 1,
2. |Series)Circular |Helicopter on lease basis 2002
No.24
3 A.P. (DIR Series) |Evidence of Import September
" |Circular No.15 9, 2002
A.P. (DIR Series) |[FEMA, 1999 — Current Account Transactions — September
4. |Circular No.20 Remittances towards Consultancy Services 12, 2002
5 A.P.(DIR Series) |Imports into India - Short term credit September
" |Circular No.25 27,2002
6 A.P. (DIR Series) |Foreign Exchange Management Act, 1999 — November
" |Circular No.49 Advance Remittances for Imports 16, 2002
7 A.P. (DIR Series) |Evidence of Import November
" |Circular No.57 27, 2002
8 A.P. (DIR Series) |Foreign Exchange Management Act, 1999 — January 6,
" |Circular No.65 Advance Remittances for Services to be Rendered 2003
9 A.P. (DIR Series) |Import of goods and services into India. June 19,
" |Circular No0.106 2003
10 A.P. (DIR Series) |Merchanting Trade Transactions — Clarifications - July 19,
" |Circular No.4 Short term credit 2003
11 A.P. (DIR Series) |Evidence of Import — Liberalisation August 18,
" |Circular No.9 2003
12 A.P. (DIR Series) |Advance Remittance for Imports September
" |Circular No.15 17, 2003
13 A.P. (DIR Series) |Import of gold against letter of authority issued by October 1,
" |Circular No. 25 Nominated Agency 2003
14 A.P. (DIR Series) |Import of Silver/Platinum against October 24,
" |Circular No.31 Letter of Authority issued by Nominated Agency 2003
15 A.P. (DIR Series) |Advance Remittance for Imports December
" |Circular No.49 15, 2003
16 A.P. (DIR Series) |Imports into India — Direct Receipt of Import February 6,
" |Circular No.66 Bills/Documents 2004
17 A.P. (DIR Series) |Foreign Exchange Management Act, 1999 - Import of |February 20,
" |Circular No.72 Goods into India — Evidence of Import 2004
18 A.P. (DIR Series) |Trade Credits for Imports into India — Review and April 17,
" |Circular No. 87  |Simplification - A.P.(DIR Series) Circular No. 87 2004
19 A.P. (DIR Series) |Import of Gold by (i) Export Oriented Units (EOUs), |July 9, 2004
" |Circular No.2 (i) Units in SEZ/EPZ, and (iii) Nominated Agencies
20 A.P. (DIR Series) |Import of Gold on Loan Basis — Tenor of Loan and February 18,
" |Circular No.34 Opening of Stand-By Letter of Credit 2005
21 A.P. (DIR Series) |Import of Goods of Value USD 100,000 and Less - July 12,
" |Circular No.1 Clarification on Follow up for Evidence of Import 2005
22 A.P. (DIR Series) |Import of Aircraft on Operating Lease - Security September
" |Circular No.13 Deposits 27, 2005
23 A.P. (DIR Series) |Advance Remittance for Import of Rough Diamonds |March 2,
" |Circular No.34 2007



https://rbi.org.in/en/web/rbi/-/notifications/foreign-exchange-management-act-1999a.p.-dir-series-circular-no.-9-august-24-2000-240
https://rbi.org.in/en/web/rbi/-/notifications/foreign-exchange-management-act-1999a.p.-dir-series-circular-no.-9-august-24-2000-240
https://rbi.org.in/web/rbi/-/notifications/import-of-aircraft-aircraft-engine-helicopter-on-lease-basisa.p.-dir-series-circular-no.24-march-1-2002-669
https://rbi.org.in/web/rbi/-/notifications/import-of-aircraft-aircraft-engine-helicopter-on-lease-basisa.p.-dir-series-circular-no.24-march-1-2002-669
https://rbi.org.in/web/rbi/-/notifications/import-of-aircraft-aircraft-engine-helicopter-on-lease-basisa.p.-dir-series-circular-no.24-march-1-2002-669
https://rbi.org.in/en/web/rbi/-/notifications/evidence-of-importa.p.-dir-series-circular-no.15-september-9-2002-974
https://rbi.org.in/en/web/rbi/-/notifications/evidence-of-importa.p.-dir-series-circular-no.15-september-9-2002-974
https://rbi.org.in/web/rbi/-/notifications/fema-1999-current-account-transactions-remittances-towards-consultancy-servicesa.p.-dir-series-circular-no.20-september-12-2002-858
https://rbi.org.in/web/rbi/-/notifications/fema-1999-current-account-transactions-remittances-towards-consultancy-servicesa.p.-dir-series-circular-no.20-september-12-2002-858
https://rbi.org.in/web/rbi/-/notifications/imports-into-india-short-term-credita.p.-dir-series-circular-no.25-september-27-2002-876
https://rbi.org.in/web/rbi/-/notifications/imports-into-india-short-term-credita.p.-dir-series-circular-no.25-september-27-2002-876
https://rbi.org.in/en/web/rbi/-/notifications/foreign-exchange-management-act-1999-advance-remittances-for-importsa.p.-dir-series-circular-no.49-november-16-2002-959
https://rbi.org.in/en/web/rbi/-/notifications/foreign-exchange-management-act-1999-advance-remittances-for-importsa.p.-dir-series-circular-no.49-november-16-2002-959
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https://rbi.org.in/en/web/rbi/-/notifications/foreign-exchange-management-act-1999-import-of-goods-into-india-evidence-of-import-a.p-dir-series-circular-no.72-1504
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https://rbi.org.in/en/web/rbi/-/notifications/import-of-gold-by-i-export-oriented-units-eous-ii-units-in-sez-epz-and-iii-nominated-agencies-a.p.-dir-series-circular-no.-2-1757
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24 A.P. (DIR Series) |Import of Equipments by BPO Companies in India for |May 25,
" |Circular N0.63 International Call Centre 2007

o5 A.P. (DIR Series) |Advance Remittance for Import of aircrafts / June 29,
" |Circular No.77 helicopters / other aviation related purchases 2007

26 A.P. (DIR Series) |Direct Receipt of Import Bills / Documents - November
" |Circular No.18 Liberalisation 7, 2007

27 A.P. (DIR Series) |Direct Receipt of Import Bills / Documents for Import | April 16,
" |Circular No.37 of Rough Precious & Semi-Precious Stones 2008

o8 A.P. (DIR Series) |Advance Remittance for Import of Rough Diamonds |August 4,
" |Circular No.03 2008

29 A.P. (DIR Series) |Advance Remittance for Import of Rough Diamonds |August 21,
" |Circular No.08 2008

30 A.P. (DIR Series) |Foreign Exchange Management Act, 1999- Advance |August 21,
" |Circular No.09 Remittance for Import of Goods - Liberalisation 2008

31 A.P. (DIR Series) |Foreign Exchange Management Act, 1999 — Import of | August 28,
" |Circular No.12 Platinum / Palladium / Rhodium / Silver 2008

32 A.P. (DIR Series) |Direct Receipt of Import Bills / Documents - September
" |Circular No.13 Liberalisation 1, 2008

33 A.P. (DIR Series) |Foreign Exchange Management Act, 1999 — Advance |September
" |Circular No.15 Remittances for Import of Services 8, 2008

34 A.P. (DIR Series) |Foreign Exchange Management Act, 1999 — October 5,
" |Circular No.10 Advance Remittance for import of Services 2009

35 A.P. (DIR Series) |Advance Remittance for Import of Rough Diamonds |December
" |Circular No.21 29, 2009

36 A.P. (DIR Series) |Advance Remittance for Import of Goods — April 29,
" |Circular N0.56 Liberalisation 2011

37 A.P. (DIR Series) |Import of rough, cut and polished diamonds May 06,
" |Circular No.59 2011

38 A.P. (DIR Series) |Release of Foreign Exchange for Imports — Further  |February 21,
" |Circular No.82 Liberalisation 2012

39 A.P. (DIR Series) |Import of Gold on Loan Basis - Tenor of Loan and February 27,
" |Circular No.83 Opening of Stand - By Letter of Credit 2012

40 A.P. (DIR Series) |Data on import of Gold — Statements — Modification | April 03,
" |Circular N0.103 2012

A.P. (DIR Series) |Foreign Exchange Management Act, 1999-Import of |September

a1 Circular No. 34  |gold in any form including jewellery made of gold/ 24,2012

' precious metals or / and studded with diamonds /
semi precious / precious stones - clarification

42 A.P. (DIR Series) |Import of precious and semi precious stones- February 20,
" |Circular No.83 Clarification 2013

43 A.P. (DIR Series) |Import of Gold by Nominated Banks/Agencies May 13,
" |Circular No.103 2013

44 A.P. (DIR Series) |Import of Gold by Nominated Banks/Agencies June 4,
" |Circular No.107 2013

45 A.P. (DIR Series) |Import of Gold by Nominated Banks/Agencies June 27,
" |Circular N0.122 2013

46 A.P. (DIR Series) |Import of Gold by Nominated Banks July 22,
" |Circular No.15 /Agencies/Entities 2013

47 A.P. (DIR Series) |Import of Gold by Nominated Banks August 14,
" |Circular No. 25  |/Agencies/Entities 2013

48 A.P. (DIR Series) |Advance Remittance for Import of Rough Diamonds |November
" |Circular No.71 8, 2013
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https://rbi.org.in/en/web/rbi/-/notifications/fema-1999-import-of-gold-in-any-form-including-jewellery-clarification-7582
https://rbi.org.in/en/web/rbi/-/notifications/fema-1999-import-of-gold-in-any-form-including-jewellery-clarification-7582
https://rbi.org.in/en/web/rbi/-/notifications/foreign-exchange-management-act-1999-import-of-precious-and-semi-precious-stones-clarification-7868
https://rbi.org.in/en/web/rbi/-/notifications/foreign-exchange-management-act-1999-import-of-precious-and-semi-precious-stones-clarification-7868
https://rbi.org.in/en/web/rbi/-/notifications/import-of-gold-by-nominated-banks-agencies-7977
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49 A.P. (DIR Series) |Import of Gold by Nominated Banks November
" |Circular No.73 {Agencies/Entities 11, 2013

50 A.P. (DIR Series) |Import of Gold by Nominated Banks/Agencies/Entities | December
" |Circular No.82 31, 2013

51 A.P. (DIR Series) |Merchanting Trade Transactions January 17,
" |Circular No.95 2014

50 A.P. (DIR Series) |Import of Gold / Gold Dore by Nominated Banks February 14,
" |Circular N0.103 |/Agencies /Entities - Clarifications 2014

53 A.P. (DIR Series) |Merchanting Trade Transactions - Revised guidelines [March 28,
" |Circular No.115 2014

54 A.P. (DIR Series) |Advance Remittance for Import of Rough Diamonds | Apiril 01,
" |Circular No.116 2014

55 A.P. (DIR Series) |Import of Gold by Nominated Banks / Agencies / May 21,
" |Circular N0.133  |Entities 2014

56 A.P. (DIR Series) |Import of Rough, Cut and Polished Diamonds - credit |July 07,
" |Circular No.2 relaxation 2014

57 A.P. (DIR Series) |Data on Import of Gold Statement- September
" |Circular No.30 Submission under XBRL 15, 2014

58 A.P. (DIR Series) |Import of Gold (under 20: 80 Scheme) by Nominated |November
" |Circular No.42 Banks / Agencies / Entities 28,2014

59 A.P. (DIR Series) |Foreign Exchange Management Act, 1999 - Import of |February 12,
" |Circular No.76 Goods into India 2015

60 A.P. (DIR Series) |Guidelines on Import of Gold by Nominated Banks / |February 18,
" |Circular No.79 Agencies 2015

61 A.P. (DIR Series) |Import of Goods into India — Evidence of Import November
" |Circular No.29 26, 2015

62 A.P. (DIR Series) |Advance Remittance for Import of aircrafts / November
" |Circular No.30 helicopters /other aviation related purchases 26, 2015

63 A.P. (DIR Series) |Import of Rough, Cut and Polished Diamonds March 31,
" |Circular No.57 2016

64 A.P. (DIR Series) |Import of goods- Import Data Processing and April 28,
" |Circular No.65 Monitoring System (IDPMS) 2016

65 A.P. (DIR Series) |Import Data Processing and Monitoring System October 06,
" |Circular No.05 (IDPMS) 2016

66 A.P. (DIR Series) |Evidence of Import under Import Data Processing January 12,
" |Circular No.27 and Monitoring System (IDPMS) 2017

67 A.P. (DIR Series) |Merchanting Trade Transactions (MTT) — Revised January 23,
" |Circular No.20 Guidelines 2020

68 A.P.(DIR Series) |Import of Goods and Services- Extension of Time May 22,
" |Circular No.33 Limits for Settlement of Import Payment 2020

A.P. (DIR Series) |CIMS Project implementation - Discontinuation of December
69. |Circular No.12 submission in legacy XBRL 22,2023
(Data on Import of Gold Statement)

70 A.P. (DIR Series) |Import of Shipping Vessel - Relaxation June 13,
" |Circular No. 07 2025

71 A.P. (DIR Series) |Merchanting Trade Transactions (MTT) — Review of |October 01,
" |Circular No. 11 [time period for outlay of foreign exchange 2025
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